1 ZEBI NO 41 COURT NO. 7 SECTION |1 A

SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Crl) No(s).4444 OF 2004

(From the judgenent and order dated 12/07/2004 in CRLM No. 11485/2004 of
The HI GH COURT OF JUDI CATURE AT PATNA)

RAM CHANDRA PRASAD S| NGH Pet i
tioner(s)

VERSUS
STATE OF BI HAR Resp
ondent (s)

(Wth appln(s) for exenption fromfiling O T.)

Date: 25/02/2005 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE ASHOK BHAN
HON BLE DR JUSTI CE AR LAKSHMANAN

For Petitioner(s) Pranmod Kurmar Yadav, Adv.
Satya Prakash Sharma, Adv.
Vi resh Kumar Yadav, Adv.
S. K. Verma, Adv.

Raneshwar Prasad Goyal, Adv.

SSS5S

For Respondent (s)

UPON hearing counsel the Court nade the foll ow ng

ORDER
| ssue Not i ce. In addi ti on, notice be served upon t he St and
i ng
Counsel for the State of Bihar. Petitioner also seeks pernission to file an
application for i mpl eadnent to i mpl ead CBI as a party respondent .
Pernmitted to do so.
(Parveen Kr. Chaw a) Kanwal Si ngh)

Court Master Court Master



